I, Arun Kumar S/o Sri Bhuwneshwar Prasad Singh, Aged 52 years,
resident of village-Lasarhi, P.S.-Agiaon Bazar, Disti- Bhojpur am a
M.L.A. of R.J.D. from 192-Sandesh Constituency.

Details of PAN and status of income tax return

SLno. | Names PAN The Total income
financial
yoir for
which  the
last income
tax refurm
has been
01 Self AXSPS2435A | 2015-16 35,29,970.00
02  |Kiran Devi, Spouse Seperate NA NA
income tax
return is filed
under PAN-
i AHMPD6247P
03 Deepu Kumar CUSPK4679K | NA No income

Detail of movable, immovable property and liability is
annexed (8 pages).

AR/ C
(Arun Kumar)
M.L.A.

192-Sandesh.



g } INDIAN INCOME TAX RETURN VERIFICATION FORM e W
o
| '& ITR-V [Where ilie ttatn of the Retwrn of fecome in Form ITR-1 {SAHAT), ITR-2, ITR-2A, [TR-3, 2016-17
[ IVRAS (SUGAM), TR, ITR-S, I'TR-7 tramsniteed efectronically without digitul sigaature] .
{ APteasesee Bale 12 of the Taeame-toy Rufes, 1962)
Naiiie PAN
ARUN KUMAR n
= e [Axsps2433a |
B2 | MavDoeriBlock No Name OF Premises/Building/ ¥ llage Furm No. which
f5z[w = i
.E EE- § nically
= i
s 5 £ | HoadStreet/Pust Office ArenLocality Gl
™ z Villmge « Lasarhi,Lacarhi Village - Lagarki.P 5 - aginon Bazar Garlisai Stnt Ineclivei duaad
E 3 _ﬂ nlus
= E 7 [ TewniCity Districe State Pia Andhaar Number
= Lusarbl, Blinjpur
E BIHAR #2201
ad
5 Desigguation of AQ (Ward / Cirele) [ITO WARD 104) ARA (1) Orlgimal or Revised | ORIGINAL
E-fling Aeknovledgement Number [ 447528340 040916 ” Date(DI-MM-YVVY)[_ 14092016
1 . Gross Totol Income I 3585041
1| Dedactions under Chajpter-VI-A 1 35074
Y| Total Income ) 35207
E n | Cwrrent Year boss, if any 3 ]
g & | 9] FelTax Payable ¥ CE]]
E‘ = 5| Interest Payalsle 5 159446
g E 6 | Totul Tax and Interest Payable &
S | 7] Tues Fald =
: ; # | Advince Tax A 1]
Es = :
&= b | Tns h i
= ¢ | TCS e o
< o | Seif Assessment Tax T l awiTal
"¢ | Total Tanes Prind (Tat T ETe 7]
£ | Tux Payable 6-Teh .
% | Refaud (7o) : ==
| 10| Exemipt lneome i_ﬂ‘.-:.'i;"imrr 350000 |
[ hifiers ] 500 |
VERIFICATION _
1 ARUM KUMA IR SINGTE . on! daughdcr of Bhusneshwnr Frasad Singh | holding Fennanent Aceoun Mumber __ANEREMISA

pdennty declare w the best of iy knowledge unel belicl, s Inlamiation given in e recurn and the schedubes thereio which have been Irnsmilted
Flectmnically by me vids acknowledgement minber memtianed above is corves and compdete and that the sineant of fotal meome ond ather parliculars
s tlierein are erully siated and are in occondunee with the provisions of the Income-tax Act, 1961, in respect o ineome chargeabbe 10 incame-tsy fiog
e previons yoar relovind to the sesesament year 2016-17, 1 fariher decdare tlat [ o making this resum in iy Gapacity as

o —_and | ans nlse com ke this et and verify dt.

Sipn here : _:_ 2"! I“ﬁu E C}?: 5; E I]al:_. 14-09-20 16 Place Ara

T the retwrn has been prepared by o Tax Hﬂllfﬂ_ Preparer (TRI) give Taviher ditails os helpw:

Identification Mo, af TRP Mame of TRP | -L'uuul::-r.‘aumturnr1'l-t-l:
Fue (1fice Use Chal e s 2
n::r’ﬁu‘l * L = j Il“ F’%%ﬁl’ "I
ﬁ: hera H
D

| darl awad sgmertive of AR GPERA T ET SR (400 0P R RS0 1 PADEE G4 NOF RESR S AN 0 aS
receiny afifcu

|'_|IJ.|I'|F sl Al dhaly sipmed Fanm TH-V o 9] ;rlll]l{' Tax Depnrimeni - t:‘l“f": ﬁm Blag Wi - 1. I:]gi:lrn"_ilr i:"m.:'['rﬁg Offiee, “'-""H'J“": .:liﬁd.lﬂﬂ_
Iaruatakn™, by OROINARY POST OR SPEED POST ONLY, withln 120 days frirm date of trsnseniiting the duta checranically, Foom ITR=
shall it b recervedd in any mlier o lTiog o7 the Ineonse-gax Dhepartment i m ey ocher miniser. The conlimsison o meceipl of this Farm TTR-V ai

I TERCPC il B semnl 1o thie el acldveas RdepP0 DifEmatonm




[ INDIAN INCOME TAX RETURN VERIFICATION FORM Kbt Vear
5 ITR-V [Where the data of e Retwrn of Liconte in Form TTR-1 (SAMAJ), TTR-2, ITE-24, ITH-3, 2{}16 1'?
ITR-AS (SUGAMY, UTR-A, ITR-S, ITR-T ransmiteed edectrandeally without digitsi skgnnture] .
(Plense see Bule 13 of the Income-tag Rules, 1963)
Mane PAN
ARUN KUMAR SINGH
E [axspazaasa |
Bu FistarBlock Mo Mamie OF PremisesTulling/Village Form No. which
= - 158 has been ITR-A4
g g eleciranically
] u E transmiibed
g = HoslSireetPost Oiflee Area/Locality
2a g Village - Lavarbl,Lasarh] Viilage - Lasarhi,P § - aginon Bazar Garhan] Stawy Mdivicual
A
= E Towm/City/ Distriet Stute s Aadbnar Nember
* Lasa vl Bliojpiir
E HHIAR Aizan
2
= Designution of A {Ward / Clrebe) [ITO WARD 104} ARA (1) i Origiunl or Revised | ORIGINAL |
E-fling Acksowledgement Number | 447528840140916 - [ Dutensmvyyy [ tevsa0is |
| Gross Tetal Income 1 585041
2] _EEI:'IEHMI mnder Chapter-VI-A i 53074
3| Total Inewine 3 J5254970
¥ a [Current Year loss, [Tany dn ]
S £ | 4] BetTax Fayable [ w30
E g | 5| Enterest Fayable 5
= E G | Todal Tax wnd Interest Payuble
E w 7| Taxzes Faid
: 5 u | Advanes Tax k]
Ea e
g ':'" _II TS By Th
= & |TCE Bk
- @ | el Agsessment Tax Tl
e | Total Taxes Paid (TatThiTe 47d) )
8 Tax Payable (i-7e)
9| Refwsd (Te-G . .
10| Exempl lncome F'—-EHL""" ! 350000 | 10
I Cithers | I 35000
VERIFICATION
I, ARUN KUMAR SINGH sond daughter of Bhuneshwar Prasad Singh | bolding Permanenl Accounl Number _ ANSPEMIEA
odeninly dectare o the hest of my knowledge and beliof, the infarmntion given i the return ansd the schedules thereto which live been iramsmised
phectruni catly by me vide ncknawledgement namber mentioned abave 5 correet and compbete and that il amounl of otal insome and other particulars
fitown flaerein ane truly staled and ore in accosdance with the provigions of the Incomes-tax Act, 1961, in respect of income charpeable t income-ta T
b v cus year refevanl to tlie assessment year 200617 [ further declare that | om meking (his returm in ary capacily ps
and | an nlso copfpiyent 1o mike this retam and verify i

Sign hewe J G—;i..‘d 4 = }l;{("ﬁ_z_ 'nai: 1400216 _I'in-.'! A

IFthe weturn has becn prepared by @ Tux Return Freparer (TRE) give further details as below:

idtlﬂﬁullul Mool TRP Mamie of TRI* Caounter Signature of TRE
- —
For Chillice Lise dnly 4 .
Receips Mo Fikeid from 1F address | 117.097.62 131 I"’ E‘Sgﬁgﬁ‘%ll " '
s 'fg e ;
i
Sral avvad whgroture of USSP E I S AT AT T 1 MR A T CTME VI T DR B AZSAE G 339

vecenrrg afficun

IMense send the duly signed Form TRV 10 “locome Tag Department - CPC, Fust Bog No = 1, Electronic City Post (e, Bengalur - S60104,
Foarnatmia”™ hy ORINARY POST OR SPEED POST O%LY, within 120 days foa date of trarsmiting the datn electromcally. Form ITR-Y
Ehall not be recerved moay ottser piTice of the ncome-tay, Departiment ac in any oller marner The confimation off receigt of this Fomm [ TR-Y at
TE-C1PC will he semt m the email oddress Kide 2 il oo




Vil Elonbisfail To ba Filad up by e b payes )

] AXSPEM435%
iz mneis] § e AHUN KLUMAR SINGH
Lankin) sl B At Mo Gash

For Hs

aoTEn

48 in Wioids HINE LAKH WNINETY DNE THOUSAND SEVEN HUNDREDR

ZIXTY Daly
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Ui Aol of - Other than Companies
Ineoene Tax on
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BSR Code-0000010
Chattan No.. 2L -
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* Mama ol Assessae ARUN KEUMAR SINGH

Father's Name & Bhuneshwar Prasad Singh
Address 00 Village - Lasarhi Village - Lasarhi Lasarhi P S - agiaon Bazar Garhani
Lasarhi Bhojpur BIHAR 802201
Slalus Individual Assessment Year 20162017
Waard ITO WARD 1(4) ARA (1) Year Ended 31.32016
P AXSPS24354 Dale of Birth 10101965
Residential Status Resideni Sex hale
Particular of Business Retail Trading
AD Code PTN-W-021-05
Filing Status Crriginal
lela Mob: B2 26888888
Computation of Total Income
Income from Salary (Chapter IV A) 112000
Bihar Legislalive Assembly
00 Bihar Vedhan Sabha Vidhan Sabha Patna
BIHAR-BO000T
Salary 112000
Area Allowance 168000
Stalinnary Allowanoe 22400
F02400
Lz,
Ares Allowance Exampl 168000
Slatenary Allowance Exempt 22400
190400
112000
Income from Business or Profession (Chapter IV D) 412215
Inewmie uis A4 3412215
Income from Other Sources (Chapter IV F) GOB26
Interrest Frown Saving Bank Adc 30411
Interest on F [ R an415
60826
Gross Tolal ncame 3585041
Less: Deductions (Chapter WI-A)
uis BOC
LIp 45074
45074
wis BOTTA (nteres! From Saving Bank Accounl.) 10000
55074
Total Income 3529967
Rownd ol s 28k A 3529970
Agriculture Incomae 350000
190400

Ineome Exempl w/s 140

S ana il frt

/
¥



*MAME OF NSSESSEE . ARUN KUMAR SINGH ALY 2016-2017  PAN - AXKSPS2436A  Code 2008

Dieduction ufs 1044 3540, 80H 1o BOIRRA (excepl sec 80F) not claimead hence AMT not applicable.

Gross Tax Payable 988091
Rebate Agricullure Income 45000
Tax Due 943881
I ducational Cess 28320
aFFan
Interest ufs 234 AR 18446
T
Deposit u's 1400,  a9mTed
Tax Payable 0
Intcrest Charged {Rs.)
s F34 4 (2 Mol 19446

Interes | uis 2348/C has been calculated on Tolal Tax Cn (Total income - 444D ncomea), Thera is no
advance lax labiily on 44A0 income Rs 3412215 according o section 44A0(4)

[retails of Exampl Income

‘5 Mles F;Jlli'c:l.ﬂyl:-; D .-"Am;:nuni
Bihar Legislative Assembly

| Avred Allowance 1EE000

7 Slatnary Alowances 28400
Total 190400

Interes1 calculated upto September, 2016, Due Date for filing of Return July 31, 2016
Nue date cxtended to 05/08/2016 F NO. 22519520160 TA 1 DT 29.07 2016

Ineome Declared wis 44 AD Dairy Business

COross RoceplaTurnover B2377E0.00

Hook Fralil 341221500 4142 %
Daemed Prohl 65902080 8.00 %
Mel Profil Daclared 341221500 4142 %

Prepaicd taxes (Advance tax and Sell assessment tax)26 AS Import Date:10 Sep 2016

SrNo, 8SRCode Date Challan No Bank Name & Branch __Amount
1 OO0 14092016 (0011 STATE BANK OF INDIA SBLARRAH 991780
Total 991760

Padliciidir = Rali ﬂpﬁna Mur;}“ l.ua: ';I;tl-| i Salos Salos Balance  Deprociation woy
Than 180 Tlan 180 Lioss Thar {Shon Galn) Claging
Days [rays 180 days = z
B A AR 1L ARG5S 1] 1] A%ag k] ] Afid 55 BH1TE HHEIED
B R LY
L % BiGa40 o 1] Biga4 1 i TR V22AET iRt
Talul 1270054 n [ FrL ] [T ] 190841 1080311
Page &
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© HAME OF BSSESHEE | ARUN KUMAR SINGH

Bank Account Detail

3 Ho
1

7

BHank

PHLARERATT MA TRONAL ANEK

Pyl Maliimni fank

gl Maliimnl ek
Purgat: Malional Bork

Slat |kank ol Bide
Punjab Mitianal Baik

Indliesawl Pagnk | i
1R 1 1d

CompuTax 2008

Addross
Marayanpur, Bhogur

Madhya Bihar Grammn Eank,

BIHAR WIDHAMN MARNDAL
PATHA PN SO0 S

Apcount Mo

2144 D001 1A AL
|
2141 DO LGS
&

F001 01 DA
214100ag 0000014
!

A28 140
21410001 022907
L)

1610 D10 7188S

GF2ZADATHHEIL TSN
£

A 20162017 PAN | AXKSPSZ455A

BHCR NO

BOO0O2063

Code ;2004

IF8C Code

PUNER214100  Saving|Primarny)

PUSMED2141 00

PLUNBIMBGHEDE
FPLUMERDZ 141 00

SHINDOT0A0S
PUNEDI2T41 00

1ML 5
IH L QRO

Gl Credil

Zaving
Cash Cradt

Saulng
Sauing

faving
Fawing

J@fﬁfﬁm

Page 3



ARUN KUMAR SIMGH (ALY, 2016-2017) 2008
00, Village - Lasarhl, \Village - Lasarhi, Lasarhi, Lasarhi, P & -

|agizon Bazar Garhani, Bhojpur PANAXSRE2436A
Personal Capital Ale for the year ending 31 March 2016
Particulars A ool Particulars Amount
To Witlwdrawal 3,00,000.00| By Balance B/ 146,888 160
To Lile Insurance Premium 45,074,080 By Salary Income 3,402 400.00
To Incsane Tax 5,00, 500,00 | By Net Profit M, 1221500
To Election Exp 16,57, 120,00 | By Intesest on Saving Bank Afc 3041127
By Interest on F.ILE 3041500
By Agriculture Income 3,80,000.00
By Donation received al the time of
Election 5,51,00d.00
To Balanee CF 168,62 55827
Total 1,93,65,252.27 | Total = 1,93,65,252.27
P Statement of affair as on 315t March 2014 ¢
Particulars Amaunt Particulars Amount
Capital Accoun 1,68,62,55827 ;ﬁﬁgﬁ% lsfﬁﬂﬂj 3,32,105.01
uniay National Exulc Kot ool 2,02,724.07 | MBG Bank &b 70010100009743 4,663.53
PHB Machine Loan 9,89,633.00 gg;é:;'fmﬂ“"h“ i 4,99,034.00
Loan from Sri Bhupendra Singh 301,90,000.00 ﬁ?ﬁ?ﬁn’ﬁm 4,359.82
Indusind Bank &b 151010101965 4 59,026 27
101 Bamk o 07722 104000153960 5643200
FD in PR 00,0000
Int. acorued on FI¥ 38,345,000
FDO in Industnd Bank 1,00, 00
Int. acerucd on FIY 6,005 |
Motor Car G, 93, 982,00
Plant and Machinery 3,86,325.00
Codtles 27,85, 70000
Ivvestment in House Construction 55,35,000.00
Land 0,24,944.00
Shire in Kiran Duega Contractors
S C 2,50,000.00
Cassh in Hand  21,38,095.52
Total 2,12,34,916.24 | Tatnl = 2,12,34,916.24
e e I . Annezure for Lund v
Farticalars pE— Amounis
Land at Chasi Bl 3BT ATE00
Land at Chasi 1, 78,630,000
Land at Chasi o1, 710,00
Land al Chasi 4,80 846,00
Land at Chisl 4,12, 450,00
Land al Dhobikan 5,69.050.00°
Land a1l Kharnicha 292 570,00
Lamnad &t Aglaon 69,7150
Lamnad wl Klsraicha B6,905.00
Land it Posawin 95,6358
Land sl Kharaichn 3,30, 37004
Land wi Kharaicha 538,500.00
Land w1 Kharaicho 2.03,513.00

o QfF‘HJT;WCﬂ?%



ARUM KUMAR SINGH - (AY. 2018-2017) 20048
00, Vilage - Lasarhi, Village - Lasarhi, Lasarhi, Lasarhi, P & - :
agiaon Bazar Garhani, Bhojpur RO AR aaal

Land at Kharaicha 12,37 450,00
Land sl Kharabcha 6,16,325.00
Land wi K haraicha 2,03,515.00
Land o Elwraicha 4, 18.875.00
Land of Eharalcha 1,94, 875.00
Land ot Kharaicha ) f,16,350.00
Total T2 044,00




	20170331150419_001
	20170331150419_002
	20170331150419_003
	20170331150419_004
	20170331150419_005
	20170331150419_006
	20170331150419_007
	20170331150419_008
	20170331150419_009

